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CHHATTISGARH ADHINIYAM
(No. 13 of 2002)

CHHATTISGARH STHANIYA KSHETRA ME MAL KE PRAVESH PAR KAR
(SANSHODHAN) ADHINIYAM, 2002

An Act further toamend the Chhatiisgarh Sthaniva Kshetra Me Mal Ke Pravesh Par Kar
Adhinivam, 1976 (No. 52 of 1976},

= 9

Be il enacted by the Chhattisgarh Legislature in the Fifty-third Year af the Republic of
India as follows ——

Short title and Com- L. (1) This Act may be catled the Chhattisgarh Sthaniya Kshetra Me Mal Ke Pravesh Par
mencament, Kar {Sanshodhan) Adhiniyam, 2002 (No. 13 of 2002}
(2} 1t shall come ino torce from the date of publication in the Gazette.

AmendmentafSche- 2 In Schedule T of the Chhattisgarh Sthaniya Kshetra Me Mal Ke Pravesh Par Kar Adhinivam,
dute 1. 1976 (No. 52 of 1976) (hereinafier referred 10 as the Principal Act}. for the entry in column (2)
against Scrial No. 1, the following shafl be substiuted ' —

Goods specified in Schedule [ of the Vanijyik Kar Adhiniyam except the gonds specified i

entries 4, 14 (excluding sugarcane} 15 and Atta, Maida, Suji, wheat bran specilied ineniry 5. £
Amcndinent of Sche- 3. In Schedule IT of the Principal Act, .
dule [0, ‘*
(1 in Serial number 10 (h), the words "and gudaku” shall he deleted and alier entry ;

10 (b) following entry shall be inseried -—
() Gudakhu . 20 AY]
(2} for Sertal Numbers 22 amd 27 followina shall be substiluted -— (
22 (a) Pan Masaka containing Tobacco on which 20
additiona] excise duty is levied or leviable

under the Central Excise Tariff Act, 1985
{Na. 5 of 1936).

(h) Pan Masata not included in sub-enury (a) I
27 () Fly ash bricks ' 5
(b Bricks excluding fly ash bricks firc baicks I
and fire clay.
(3) in Serial No. 41 in column (2) the words "Hydrogenated Vegetable i)™ shall be >
omitted.
(1) afler serial No. 41 following entry shall be inserted, .
4i-A (i} Hydrogenated vegetable ol manulaciured 1.5 I
in India.
{11} Hvdrogenated vegetable oil uot manuefactured a0

in India.




14 2%

ST ToH, fedi® 23 HUKT 2002

(5} after serial No. 58 foltowing entry shall be insernied
39 Aua, matda. suji and wheat bran
Amendment in Sche- 4, In Schedule 1T of the Principal Act,

dule HE

(1) in column (2) of Scrval number 1. for words "and Schedule 17, the words
11 and other entry of this Schedule” shall be substituted.

(2)  after entry 1 following entry shall be inscrted :

i [V

2. Canc basket, drill rod and P.V.C. Casing pipe.

Raipur : ’ fNember-in-charge.
Dated -
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CHHATTISGARH ACT
(No. 21 of 2004)

k)
CHHATTISGARH STHANIYA KSHETRA ME MAYL KE PRAVESH PARKAR

{SANSHODHAN) ADHINIYAM, 2004

An Act further to amend the Chhactisgarh Sthaniya Kshetra Me Mal Ke Pravesh Par

Kar Adhiniyam, 1976 (No. 52 of 1976).

Be it enacted by the Chhattisgarh legislature in the fifty-fifth year of the Republic of

India as follows :-

(1] This Act may be called the Chhastisgarh Sthaniya Kshetra Me Mal Ke Pravesh
Par Kar (Sanshodhan) Act, 2004 (No. 21 of 2004),

(i) 1t shall come into force from the date of its publication in the Official Gazetic.

In schedule 1 of the Chhattisgarh Sthaniya Kshetra Me Mal Ke Pravesh Per Kar
Adhiniyam, 1976 (No. 52 of 1976) (hereinafter referred jo as the principal act), in ¢column
(2) against serial No. | after the words “bran” the words “and rice bran” shall be
inserted.

In schedule 111 of the Principal Act, after entry No. 2 the following entry shait be
inserted
"3, Ricebran-2"

Chhattisgarh Sthaniya Kshetra Me Mal Ke Pravesh Par Kar (Sanshodhan) AdhyadeEh,
20004 (No. 2 of 2004} is hereby repealed.

Shart title and
Commecncement .

Amendment
Schedule 1.

Amendment
Schedule JII.
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CHHATTISGARH ACT
(No. 5 of 2006}

CHHATTISGARH STHANIYA KSHETRA ME MAL KE PRAVESH PAR KAR
(SANSHODHAN) ACT, 2005

An Act further to amend the Chhattisgarh Sthaniva Kshetra ‘Me Mal Ke Pravesh Par

Kar Adhiniyam, 1976 (No. 52 of 1976)

Be it enacted by the Chhattisgarh Legislature in the fifty-sixth year of the Republic of India as.

follows :—
Lo (- This Act may be called the Chhaltlsgdrh Sthaniya Kﬁhclra Me Mal Ke Pravesh Par.
Kar {(Sanshodhan) Adhiniyam, 2005, - .
(2) It shall come into force from the date of its publication in the Official Gazette.

2. Insection-13 of Chhattisgarh Slha'nlya Kshetra Me Mal Ke Pravesh Par Kar Adh]myaﬁl 1976

{No. 52 of 1976) (hereinafter referred to as the Principal Adhiniyam) after the figure "45" the
words and ﬁgures "45-A, 45-B, 45- C and 45-CC" shall be inserted.

3. Chhatiisgarh Sthaniya Kshetrd Me'Mal Ke Pravesh Par Kar (Amcndmem) Ordmant,e 2003
(No 4 of 2005} is hereby repealed.

Shurt t_i!l(‘ and Com-

- Iencemett.

Amendnient of Sec-
tion-13. ’
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CHHATTISGARH ACT
(No. 18 of 2006)

CHHATTISGARH STHANIYA KSHETRA ME MAL KE PRAVESH PAR KAR
(AMENDMENT) ACT, 2006

An Act further to amend the Chhattisgarh Sthaniya Kshetra Me Mal Ke Pravesh Par
Kar Adhinlyam, 1976 (No. 52 of 1976). .

_:Beit enacted by the Chhattisgarh Legislature in the Fifty-sever{th yvear of the Republic of India

©00000000000000000000000000000000 80

as follbws :—

(1) This Act may be called Chhattisgarh Sthaniya Kshetra Me Mal Ke Pravesh Par
Kar (Amendment) Adhiniyam, 2006 (No. 18 of 2006).

(i1} It shall come into force from First of April 2006.

In section 2, 3. 3-A, 6, 13 and 14 of the Chhattisgarh Sthaniya Kshetra Me Mal Ke Pravesh
Par Kar Adhiniyam, 1976 (No. 52 of 1976) (hereinafter referred to as the Principal Act),
wherever the words "Vanijyik Kar Adhiniyam” or the words and figures “Vanyyik Kar
Adhiniyam. 1994 (No. 5 of 1995)" occur the words and figures "Chhastisgarh Value Added
Tax Act, 2005 (No. 2 of 2005)" shall be substituted.

in clause (c¢) of sub-section (1) of section 2 of the principal Act, lhe. words and figures "the
Bhopal State Tawn Area Commitiee Act, 1954 (No. 25 of 1954)" shall be omitted.

Jn section 13 of the Principal Act for the figures and words "3, 11.26, 27, 28, 29, 30. 31, 32.
16, 38. 39, 40, 41, 42,43, 45, 45-A, 45-B, 45-C, 45-CC, 46,47,49, 52, 54, 55, 56.61. 62, 61,
64. 65. 66, 67, 68, 69, 70,71, 72,74, 75, 76, 77 and 80" the figures and words “3.11. 19,21,
72, 23.24.25. 26,29, 30,31, 32, 33, 34, 35, 36, 39, 40,41, 42,43, 44, 45,46,47. 4849, 50,
51,52, §3. 54, 55, 56, 57, 58, 59. 60, 61, 62, 63, 64, 65. 66, 67, 68, 69, 70 and 71" shall be

substituted.

in Schedule-11 of the Principal Act, in column (3) against senal number 22 for the figure
3" the figurc * 10" shall be substituted.

Short title and com-
mencenent,

Amendment of Sec-
thon 3, 4 XA R 1Y
and 14

Amendment of Sec-
tiop 2011

Amendmenl of Sec-
tinn 13

Amendment of
Schedule-11.
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CHHATTISGARH ACT
(No. 10 of 2007)
CHHATTISGARH STHANIYA KSHETRA ME. MAL KE PRAVESH PAR KAR
(AMENDMENT) ACT, 2007
An Act further to amend the Chhattisgarh Sthaniya Kshetra Me Mal Ke Pravesh Par
Kar Act, 1976 (No. 52 of 1976).
Be it enacted by the Chhattisgarh Legislature in the Fifty-eighth Year of the Republic of India d
as follows :— . 3
1. (0 This Act may be called the Chhattisgarh Sthaniya KshetraMe Mal KePravesh  Short title and Com-
Par Kar (Amendment) Act, 2007. mencement.
(2) It shall come into force from the date of its publication in the Official Gazette.
% In Schedule-ilof the Chhattisgarh Sthaniya Kshetra Me Mal Ke Pravesh Par Kar Adhiniyam,  Amendment  of
Schedule-11,

1976 (No. 52 of 1976) (hereinafter referred to as the Principal Act),—

For the entry (a) in column number (2) of serial number 22, -the following entry
shall be substituted :—

"(a) Pan Masala containing Tobacco".

3. Chhattisgarh Sthaniya Kshetra Me Mal Ke Pravesh Par Kar (Amendment) Ordinance, 2007
(No. 1 of 2007) is hereby repealed.
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CHHATTISGARH ACT
- (No.6of 2014)

THE CHHATTISGARH STHANIYA KSHETRA ME MAL KE PRAVESH PAR KAR
(SANSHODHAN) ADHINIYAM, 2014

An Actfurther to amend the Chhattisgarh Sthaniya Kshetra Me Mal Ke Pravesh Par
Adhiniyam, 1976 (No. 52 01 1976).

Be it enacted by the Chhattisgarh Legislature in the Sixty-fifth Year of the
Republic of India, as follows - :

L (m This Act may be cailed the Chhattisgarh Sthaniya Kshetra Me Mal Ke Short titke and
Pravesh Far Kar (Sanshodhan) Adhiniyam, 2014. commencemen|.
(2 It shall come into force with effect from the 1st April, 2014.
a After clause (ff) of sub-section (1) of Section 2 of the Chhattisgarh Sthaniya KshetraMe Amendment of

Mal Ke Pravesh Par Kar Adhiniyam, 1976 (No. 52 of 1976), (here-in-after referred to asthe  Section 2.
Principal Act), the following shall be inserted, namely :-

“(fif)  “Market Value” means the value at which the goods are generally sold in the
market or where the goods are not generally sold in the market or the correct sale
price thereof is not ascertainable, such value as may be notified by the State
Government.”

3 For sub-clause (ii) of clause (a) of sub-section (2) of Section 3 of the Pnincipal Act, the Amendment | of
following shall be substituted, namely :- . Section 3.

“(ii) such tax, as may be notified by the State Government shall be levied from
- such persons or class of persons, to whom the provisions of sub-section ( 1) do
not apply, and thereupon the tax so notified, shall be paid by such persons or
class of persons :”
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